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14. Daman & Diu 0.00 0.00 0.00 0.00 0.00 0.00 

15. Haryana 6.84 3.61 5.44 4.34 0.94 0.94 4.72 2.37 1.27 1.27 2.53 0.33 

16. Himachal Pradesh 0.00 0.00 0.00 0.00 2.25 2.25 2.26 2.26 0.00 0.00 

17. Jammu & Kashmir 0.08 0.08 0.96 0.96 0.51 0.51 0.35 0.35 o.n o.n 0.00 0.00 

18. Punjab 23.26 15.05 32.11 21.67 14.88 7.72 10.23 9.30 10.74 10.70 15.70 12.50 

19. Ullar Pradesh 81.17 49.89 71.76 53.47 39.72 25.86 36.35 30.24 53.23 53.07 32.38 27.53 

20. Chandigarh 0.00 0.00 0.00 0.00 0.00 0.00 

21. Delhi 0.00 0.00 0.37 0.37 0.49 0.49 0.05 0.05 0.13 0.13 

22. Bihar 52.81 27.30 46.49 26.54 16.03 7.95 45.08 40.79 SO.66 SO.47 25.63 18.20 

23. Orissa 41.46 24.05 36.32 34.19 22.23 22.03 29.47 18.04 28.10 21.73 4.72 

26.06 

.2.33 

22.46 24. WeSI Bognal 144.43 80.01 109.n 71.23 44.16 34.73 102.93 90.76 146.08 144.71 

25. Assam 22.55 8.72 20.50 18.33 3.46 3.42 24.87 21.76 7.45 7.42 4.73 0.02 

26. Manipur 0.14 0.14 0.80 0.80 0.34 0.34 0.00 0.00 0.03 0.03 

27. Meghala ya 0.08 0.08 0.09 0.09 0.20 0.20 0.18 0.18 0.05 0.05 

28. Nagaland 0.01 0.01 0.04 0.04 0.00 0.00 0.00 0.00 

29. Sikkim 0.00 0.00 0.00 0.00 0.00 0.00 

30. Tr~ura 0.21 0.10 0.15 0.15 0.00 0.00 2.33 2.31 

31. AI. Pradesh 0.00 0.00 0.22 0.22 0.00 0.00 

32. Mlzorarn 0.00 0.00 0.00 0.00 0.00 0.00 

33. Tea Board (NE) 0.00 0.00 0.00 0.00 0.00 0.00 

Tolal (Slala) 10OS.90 591.24 1066.05 891.30 508.06 452.83 715.19 551.23 907.62 847.76 221.47 182.84 

Compo Manufacture 323.38 223.46 206.80 187.75 235.42 214.65 286.63 260.50 344.05 306.18 94.48 44.83 

Grand Toial 1330.28 814.70 1272.85 1079.05 743.48 667.48 1001.82 811.73 1251.67 1153.94 315.95 227.67 

[English] 

Projects Undertaken by NGO 

388. SHRI TATHAGATA SATPATHY : 

SHRI RUPCHAND MURMU : 

SHRI SAMAR CHOWDHURY: 

• Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state: 

(a) the details of projects being undertaken by 
Non-Governmental Organisations in the States; 

(b) the allocation made for each project during 
the last three years. state-wise; 

(c) whether the Government have received com-
plaints against the misuse of funds provided to the 
Non-Governmental Organisations; and 

(d) if so, tile action taken by the Government 
to prevent misuse of the funds ? 

THE MINISTER OF STATE OF THE MINISTRY OF 
SOCtAL JUSTICE AND EMPOWERMENT (SHRIMATI 
MANEKA GANDHI) : (a) Ministry of Social Justice and Em-
powerment is not implementing any projects in the States. 

(b) to (d) Questions do not arise . 

lOll of live. in NaxaUtes/Extremi.ts Violence 

389. SHRI SAL RAM SINGH YADAV : 

SHRI SUSHIL KUMAR SHINDE : 

SHRI MADHAVRAO SCINDIA : 

Will the Minister of HOME AFFAIRS be 
pleased to state: 


